183 Written Answers

EVACUEE PROPERTY

*155. Shri B. K. Das: Will the
Prime Minister be pleased to state:

(a) how far the migrants from East
Pakistan have been able to exercise
their right of ownership of the pro-
perties left by them in East Pakistan
under the Delhi Agreement of 8th
April, 1950;

(b) whether they have been able to
enjoy the income of their properties
unrestricted;

(c) if not, the circumstances that
have prevented them from doing so;

(d) whether any Trustee Committees
have been functioning in East Pakis-
tan under clause B(vi) of the Delhi
Agreement; and

(e) if so, how many properties have
been taken charge of by the Com-
mittee?

The Deputy Minister of Exter-
nal Affairs (Shri Anil K. Chanda):
(a) to (e). Information is being col-
lected and will be laid on the Table
of the House.
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The Minister of Commerce (Shri
Karmarkar): (a) There is adequate
capacity in the country for manufac-
ture of fountain-pen inks.

(b) In 1951-52 and 1952-53 imports
of fountain-pen ink were made from
the U.K. while in 1953-54 (April-De-
cember, 1953) some imports were also
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made, besides the U.K. from Aus-
{ralia and Denmark.
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The Minister of Information and
Broadcasting (Dr. Keskar): (a) and
(b). The list has not yet been coni-
pleted.

STEEL PLANT
r Shri Bansal:
Shri Jhulan Sinha:
Shri Bhagwat Jha Azad:
Dr. Ram Subhag Singh:
*169.ﬁ Shri K. P. Sinha:
Shri B. C. Das:
Shri M. L. Dwivedi:
Pandit D. N. Tiwary:
L Shri L. N. Mishra:

Will the Minister of Production be
pleased to state:

(a) whether the expert team from
Germany for reporting on the site for
the erection of a new steel plant, has
made any recommendations in regard
to the same;

(b) if so, what they are; and

(¢) what is Government’s final deci-
sion in the matter?

The Minister of Producilon (Shri
K. C. Reddy): (a) to (c). I would
refer the hon. Members to the State-
ment on the subject I made on the
16th February, 1954.

TRADE WITH AUSTRALIA

*1%0. Shri Muniswamy: Will the
Minister of Commerce and Industry be
pleased to state:

(a) whether India is now importing
any commercial goods from Australia;





